ITEM NO.211 COURT NO.1 SECTION III-A

BEFORE THE SUPREME COURT SPECIAL LOK ADALAT
PROCEEDINGS OF

Civil Appeal No(s). 3368/2017

UNION OF INDIA & ORS. Appellant (s)

VERSUS
SHRI RAM ASHREY TRIPATHI Respondent (s)
Date : 22-08-2026

CORAM : HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE JOYMALYA BAGCHI
HON'BLE MRS. JUSTICE V. MOHANA
MR. RAJIV SHAKDHER, SENIOR ADVOCATE
MR. GOPAL SINGH, ADVOCATE-ON-RECORD

For Appellant(s) : Mr. Vikramjit Banerjee, A.S.G.
Mr. Shubhnendu Anand, Adv.
Mr. Rishabh Sahu, Adv.
Ms. Sushma Verma, Adv.
Mr. Shashwat Anand, Adv.
Mrs. Alka Agarwal, Adv.
Mr. Amrish Kumar, AOR
Mr. Dr. Arun Kumar Yadav, Adv.

For Respondent(s) : Mr. Rohit Amit Sthalekar, AOR
Mr. Siddhant Singh, Adv.

AWARD

List before regular Court.
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